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Waryam Si ngh ... Appellant (s)
Vs.

Bal dev Si ngh ... Respondent (s)

( Wth office report )

Dat e: 05-09-2002 Thi s/ These natter(s) was/were called on for
heari ng t oday.

CORAM :
HON BLE MR, JUSTI CE S. N. VARI AVA
HON BLE MR JUSTI CE BRI JESH KUVAR

For appellant (s) M. Bimal Roy Jad, Adv.
M . Mahi nder Si ngh Dahiya, Adv.
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For respondent (s) KG Bhagat, Adv.
Vi neet Bhagat, Adv.
Kamal Baid, Adv.

Debasis M sra, Adv.
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UPON hearing counsel, the Court nade the follow ng
ORDER

(Al ka Dudej a) (S. Krishnan)
Court Master Court Master



